FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

JAMMU AND KASHMIR CEMENTS LIMITED OPERATED IN THE BUSINESS OF
MANUFACTURING, PRODUCING, BUYING, SELLING AND DEALING IN
CEMENTS, PLASTERING MATERIALS, LIMESTONE AND OTHER MATERIALS
USED IN THE BUSINESS OF MANUFACTURING OF CEMENT AT DISTRICT

PULWAMA AND IN JAMMU.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
‘1. | Name of the corporate debtor along Jammu and Kashmir Cements Limited
with PAN & CIN. PAN:- AAACJ6799A
CIN:- U26959JK1974SGC000397
2. | Address of the registered office Nawai -I- Subh Building Zerobridge,
Srinagar Jammu And Kashmir Srinagar
JK 190001
3. | URL of website -
4. Details of place where majority of One integrated plant at Khrew,
fixed assets are located Pulwama with a capacity of 600
Tonnes Per Day (TPD) and Second unit
at Samba, Jammu with a capacity of
300 TPD
5. Installed capacity of main products Unit -I at Khrew Pulwama :- 600 TPD
Unit —II at Samba, Jammu :- 300 TPD
0. Quantity and value of main products Since 2019, the corporate debtor is
sold in last financial year non-operative
7. | Number of employees/ workmen 2
8. Further details including last available | Can be sought by sending a request to
financial statements (with schedules) Resolution Professional at
of two years, lists of creditors are ipjkcements@gmail.com
available at URL:
9. Eligibility for resolution applicants Can be sought by sending a request to
under section 25(2)(h) of the Code is Resolution Professional at
available at URL: ipjkcements@gmail.com
10. | Last date for receipt of expression of 05.11.2023
interest
11. | Date of issue of provisional list of 15.11.2023
prospective resolution applicants
12. | Last date for submission of objections | 20.11.2023
to provisional list
13. | Date of issue of final list of 30.11.2023
prospective resolution applicants
14. | Date of issue of information 20.11.2023
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution | 20.12.2023
plans
16. | Process email id to submit Expression | ipjkcements@gmail.com
of Interest 03

%

zt\ 5;‘
| HARMANJIT SINGH

Registration No: IBBI/IPA-001/IP-P-02034/2020-2021/13080
# 332, Phase-1, Near Singla Clinic, Sahibzada Ajit Singh Nagar, Punjab-160055

Date: 21.10.2023
Place: Mohali

For Jammu And Kashmir Cements Limited
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| INVITATION FOR EXPRESSION OF INTEREST FOR [

JAMMU AND KASHMIR CEMENTS LIMITED OPERATED IN
THE BUSINESS OF MANUFACTURING, PRODUCING,
BUYING, SELLING AND DEALING IN CEMENTS,

PLASTERING MATERIALS, LIMESTONE AND OTHER
MATERIALS USED iN THE BUSINESS OF MANUFACTURING
OF CEMENT AT DISTRICT PULWAMA AND IN JAMMU.
(Under R ion 36A (1)of the Insolvency and Bankrupfcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS A |

1. [Name of the corporate debtor along | Jammu and Kashmir Cements Limited| |
with PAN/ CIN/ LLP No. PAN:- AAACJG799A |
CIN:- U26959JK1974SGC000397 |
2. | Address of the registered office Nawai -l - Subh Building Zerobridge, Srinagar|
| | [Jammu And Kashmir Srinagar JK 190001 |
3. | URL of website - ;
4. | Details of place where majority of fixed One integrated plant at Khrew, Pulwama]
assets are located with a capacity of 600 Tonnes Per Day

\
(TPD) and Second unit at Samba, |
Jammu with a capacity of 300TPD |
Installed capacity of main products/ services | Unit -| at Khrew Pulwama:- 600 TPD
Unit -1l at Samba, Jammu:- 300 TPD

6. | Quantity and value of main products/ | Since 2019, the corporate debtor is
services sold in last financial year non-operative

7. | Number of employees/ workmen 2

8. | Further details including last available Can be sought by sending a request

financial statements (with schedules) of two | fo Resolution Professional at
years, lists of creditors, relevant dates for {ipjkcements@gmail.com
subsequent events of the process are available at:
. | Eligibility for resolution applicants under |Can be sought by sending a request to ;
section 25(2)(h) of the Code is available at: |Resolution Professional at
|ipjkcements@gmail.com
10.] Last date for receipt of expression of interest |05.11.2023
14.| Date of issue of provisional list of

prospective resolution applicants 15.11.2023
12.| Last date for submission of objections
to provisional list
13,| Date of Issue of final list of prospective
resolution applicants 30.11.2023
14.|Date of issue of Information Memorandum,|
evaluation matrix, and Request for 20.11.2023
Resolution Plan to prospective applicants

)
15. | Last date for ission of Resolution Plans | 20.12.2023 i
|
'
]

20.11.2023

Aeia ] CHPYITS 2 A—le-202 2

16.| Process email id to submit EOI ipjkcements@gmail.com

Sd/-

HARMANUJIT SINGH

Registration No: IBBI/IPA-001/1P-P-02034/2020-2021/13080

#332, Phase-1, Near Singla Clinic, Sahibzada Ajit Singh Nagar,

Date: 21,10.2023 Punjab-160055
Place: Mohali For Jammu And Kashmir Cements Limited
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